OPEN COLRT

IN THE CENTRAL ADMINISTRAT TVE TRIRUNAL,AL JAHARAD BENCH
: ALIAHABAD.

Dated ¢ Allahabad this the 26th day of Sept.19%.

Original Application No, 964 of 1995,

OUORUM :- Hon'ble T, T.L.Verma, J M.
Hon'ble Mr, S. Dayal , AM.

1, Jitendra Chaurasiya aged about 18 years,
s/o. Sri Remu r/o. Rly.
Qtr .No, T-5/B,R.M.S.Colony,
Northern Railway, Varanasi.

2. Rakesh Pandey aged about 21 years,
son of Sri Shyam Narain Pandey,
R/o. House No.B-37/116F Pandit PFeni

Ram Bagh, Rath Yatra, Varanasi :
.....ppplicants
(Ry Alvocate Sri Ra kesh Veram3)

Versus

1, Union of India through the General Manager,

Northern Railway, Baroda House, New Delhi,

2. The Divisional Railway Manager,
N he Railwa Luc know :
orthern Railway, ucknow. megpondents.

The applicants have stated on oath +hatf they
are the sons of railway employee who did not parti cipate
in the railway strike and are donsideredhas Loyal
workeré.

2., Heard Sri Rakesh Verma, learned counsel
for the applicants.

’ L
i B The cace of the petitioners is that they
are the children of Railway Employess who did not
participate in the Railway strike of 1974 and were

assured certain concessions inc lud ing special

s



ity
consideration ih respect of the children for
appointment in the Railways. The petitionels
contends that after attaining the majOLity they
have applied for being granted concession of
appointment under the hailways, but, the same has

not been considered so far.,

4, The 1 earneod counsel for the petitioners

has drawn oul . attention 705, leplesentation dat ed

10. 1. 1990 which has been sultmitted to +he Livisional
Kailway Managerl, Nor thern Kailway, Lucknow by the

fathers of the applicants in this regard.

S de are of the vilew that at this stage, : 12 4

will be sufficient to give @ direction to the

he consideretc and di sposed of by a Ireasvnec ano spe-king
order within s period of 3 months fromthe date of
communication of this order. This petition is di'spo sed
of af the admission stage with the agove direction.

There will bé no order as to costss
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